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12. ChasaparB Proposal for upgradation into S.D. has been approved. 

13· Hindol Rd. P.S. 

14· Sanbaliguda 

IS· Balkati 
16. Kulado 

'7· Sankerko. 
IR. Berboi 

19· M,danpur-Panpur 
20. Tcruvelly 

21. Narayanpathna 

22. Laxmipur 

23· Dongiripalli 

Telepiu>ne Exchanges in OrIssa 

1474. Shrl Ramachandra Ulalta: 
Shrl Dhuleshwar Meena: 

Will the Minister of Communic:l-
tioDS be pleased to state the number 
of telephone exchanges in Orissa as on 
the 30th September, 1965? 

The neputy MinIster In the Depart-
ment of CommllDlcatlons (Shri 
Bltagavatl): 50. 

Government Accommodation for Po!';ts 
and Teiel'raphs Employees, orissa 

1475. Shrl Ramachandra Ulaka: 
Shri Dhuleshwar Meena: 

Will the Minister of Communica-
tions he pleased to state the number 
or Posts and Telegraphs employee" in 
Orissa State who haVe been provlded 
with Government residential accom-
modation till the 30th September, 
1965? 

The Deputy MInister In the Depart-
ment of Communications (Shrl 
8 ~  592. 

POIIt Omce. In Orbisa 

1476. Shrl Ramachalldra Ulaka: 
Shrl Dhuleshwar MeeDS: 

Will the Minister Of Communlca-
tlOM be pleased to state the number 
of Branch Post Offices, Sub-Poot 
omccs and Public Call Offices in 
Orissa as on the 30th September, 1965? 

The Deputy MInIster In the Depart-
meat of CommunlcaUons (Shrl 
~ .  (i) Branch Post Offices-
4258. 

Do. 

Do. 

Do. 

Do. 

Do. 

Do. 

Do. 

Do. 
Do. 

Do. 

Do. 

(ii) Sub-Post Offices-412. 

(iii) Public Call Office.: 

(a) Long distanoe-131. 

(h) Local-lOS. 

Broadcasting Facilities to Opposition 

Partl"" 

1477. Shrj Bar! Vishnu Kamath: 
Shri Va..hpal Singh: 

Will the Minister of Informatloll 
and BroadcastiDI: be pleased to state: 

(a.) whether Government have con-
sidered the question of ensuring 
broadcasting facilities to the Opposi-
tion parties on All-India Radio dur-
ing the next General Eledions; 

(b) if so, the nature and details of 
Government's decision; and 

(c) if not, the reasons therdol': 

The Minister of Information and 
Broadcasting (Shrimall Indira 
Gandhi): (a) No proposal has becn 
re::eived for the grant of s ~ 

. facilities to the Opposition pa,·ties 0:1 
the All India Radio during the !lext 

General Elections. 

(b) and (c). Do not arise. 

india's Freedom to reply to Pakistan 
throulfh Letters 

1478. Shrl D. C. Sharma: Will the 
Minister of External AJJalrs be pleo" 
ed to state: 

(a) whether it is • fact that Pakis-
tan has questioned India'. freedom to 
reply to Pakistan through letters \0 
Yle U.N. Security Council; 
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(b) it so, the reaction of Govern-
ment thereto; and 

(c) the reaction of the .~. Security 
Council thereto? 

The Minister of Eneroal AlI'a\n 
(Shrl SwanD SlD&'b): (a) On Ocbber 
25, 1965, the delegation of India walk-
ed out of the meeting of the Security 
Council when the Foreiin Minister 
of Pakistan insisted on speakmg on 
rna tters falling within the domestic 
jurisdiction of India. On October 26, 
1965, the Foreign Minister of India 
addressed a letter to the President of 
the Security Council, exposing the 
baseless allegations about cease-flre 
and withdrawals which tile FOreign 
Minister of Pakistan had mad" in the 
Security Council. The Pennaneut 
Representative of Pakistan, in a letter 
dated 2nd November, 19<15, addressed 
to the President of the Council oalled 
this "an 'extraordinary procedure" And 
alleged that India had Bought to 
participate in the Council's delibera-
tions through the Indian Foreign 
Minister's letter. 

(b) Every member country Of the 
United Nations has a right 10 write to 
the President of the Security Council 
and to request, if it so desires, that its 
communication be drculated as a 
Security Council document. The 
Goovernment of India's letter ~ 26th 
October, 1965, was circulated as a 
Security Cunei! ~. 

(c) The Council did not consider 
the Pakistan Permanent Representa-
tive's letter. 

TelepbOlle neWtles ID Bajl Plr Are. 

U7t. Shrl Yashpal SIUb: 
8br1 ODkar La! lie ..... : 

Will the Minister of COIIIDIDDlca-

1l0lla be pleased to .tate: 

(a) whether Government have any 
f)roposal to make arrangements; to 
provide telephone facilities in the 
Haji Pir area of the State of Jammu 
and Kashmir; and 

(b) if 00, when thMe would be 
f1nali.ed? 

2007 (AI) LSD-5 

The Deputy MlDlster 1a Ille Depart-
ment of CommunlcaUoD. (Shrl 
Bhagavatl): (a) The proposal i& under 
consideration. 

(b) Expeditious action will be taken 
after the proposal is finallsd. 
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